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UNSTARREDQUESTION NO. 4814
TO BE ANSWERED ON THE 234 MARCH2018/ CHAITRA2, 1940(SAKA)
Consolidationof Banks
4814.SHRIMATI KMARAGATHAM:

Willthe Ministerof FINANCEDbe pleased to state:

(@  whetherthe Governmenthas set up any panel of Ministersto oversee the process
of consolidationin State run banksand if so, the detailsthereof;and

(b)  whetherthe decision to make merger of public sector banks will help to create
competitivebanks in publicsector space to meet credit needs of growingeconomyand
absorb shocksand if so, the detailsthereof?

ANSWER

The Ministerof State in the Ministryof Finance
(SHRISHIV PRATAPSHUKLA)

() and (b): The BankingCompanies(Acquisitionand Transferof Undertakings)Acts of
1970 and 1980 provide that the Central Government,in consultationwith the Reserve
Bank of India, may make a scheme, inter alia, for the amalgamationof any nationalise«
bank with any other nationalisedbank or any other bankinginstitution.With a view to
facilitate consolidation among public sector banks to create strong and competitiv
banks, serving as catalysts for growth, with improved risk profile of the bank
Governmenthas put in place an AlternativeMechanismcomprisingpanel of ministers,as
an approvalframeworkfor proposalsto amalgamatepublicsector banks.



